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Mr. Bpeaker: Order, order. Dr. Shri Mehr Chand Khanna: There
Ranen Sen. are two kindg of allocations: one is

Dr. Ranen Sen: Iz it known to the
Government that the West Bengal
Government has recovered a Jlarge
tract of land but those lands are
being sold now in auction instead of
the Government trying to bui'd up
industrial housing and housing for
labourers and, if that is so, what steps
are the Government taking in that
regard?

Shrj Mehr Chand Ehanna: 1 was
in Calcutta only about a fortnight ago.
I want tp make a categorical state-
ment that the work in the housing
field that the West Bengal Govern-
ment has done is commendable, They
have done very good work. I think
the reference is to the =alt lake lands.
It has nothing to do with this scheme;
that ig the State Government scheme.
In fact, I have asked the Chief Minis-
ter of Wast Benga] to make scme
lands available to me out of that
scheme and he has kindly agreed to
do so.
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8hri A. P. Sharma: In view of the
fact that during the second and third
Five Year Plans large amounts in
several States have remmained unuti-
lised for the construction of houses
under this scheme, will the Govern-
ment divert those amounts to other

States which have been doing better
work in this respect.

the allocation which is made through
the LIC, and I have a certain hand
in determining the amount which will
be given to the State Governments.
But I have no right to divert the
amount; which are allocated under the
State plans,

Shri A, P, Sharma: Even if they
do not utilise it?

Shri Mehr Chand Khanna: What
can I do?
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Modernisation ot Private Electricity
Undertakings

+
f Shri Rameshwar Tantia:
°215.3 Shrl S. C. Samanta:

Will the Minister of Irrigation and
Power be pleased to refer to the
reply given to Unstarred Question
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No. 1522 on the 25th March, 1965 and
state:

(a) whether any decision to
-appoint & Committee to report on
the question of modernisation of
private electricity undertakings has
'since been taken by Government;

(b) if so, when the Committee is
likely to be appointed;

(c) the terms of reference of this
‘Committee; and

(d) when the Committee will sub-
‘mit its report?

The Deputy Minister in the Minis-
try of Irrigation and Power (Shri
Shyam Dhar Misra): (a) to (d). A
‘statement giving the requisite infor-
mation is laid on the Table of the
House.

STATEMENT

At the last Annual meeting of the
Federation of Electricity Undertak-
ings of India held at Bombay on the
26th December, 1964, 1 had suggested
that the Federation might appoint a
Committee to go into the question of
modernising electricity power genera-
‘tion and distribution systernsg in the
private sector so that its report could
-assist in making a comprehensive ap-
praisal of the problem. The Federa-
tion had later suggested that it would
be more appropriate for the Govern-
ment to constitute such a Committee
in respect of the country’'s power
systems. The Federation however
has subsequently shown its will-
ingness to undertake this task and
submit its findings to the Govern-
ment. The Federation have been re-
quested to indicate the time by which
a report containing the findings of the
Federation could be expected.
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The Minister of Irrigation ang Pow-
er (Dr, K, L. Rao): There cre three
important cities—Calcutta, Bombay
and Ahmedabad—where there are big
private electricity undertakings. The
rates which are charged are much less
than what are charged in the other
sectors.

Shri Rameshwar Tantia: What are
the reasons for their charging at much
lesser rates than what are charged in
the public undertakings?

Dr. K. L. Rao: They were done at
a time when the machinery was very
cheap and the cost of installation was
very cheap.

Dr, Ranen Sen: These are three
cities where electricity wundertakings
are run by private companies, May
I know what stands in the way of
Government nationalising these three
electricity undertakings?

Some hon, Members: Why?

Dr. Ranen Sen: . . . and reduce the
cost of electrica] units in cities like
Bombay, Calcutta and Madras?

Mr. Speaker: It is a suggestion.

Shri Bhagwat Jha Azad: While re-
minding the Deputy Minister, when he
visited Bhapgalpur, that these private
electric companies are not only run-
ning their outmoded and outdistance
operations—but alsg charging very
high prices, when such facts are
known to the government, may I know
why, instead of straightaway proceed-
ing to remove them, they want to ap-
point a committee, thereby leaving the
matter hanging for years to come and
making the consumers suffer?

Dr. K, L, Rao: It is quite true that
beside; what I mentioneq earlier,
there are a number of undertakings
in this country, of a much smaller
nature, which are highly inefficient
and charging quite a high rate. It is
the intention of government to teke
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over these undertakings gradually,
specially those which are inefficient,

Shri Bhagwat Jha Azad: You are
asking the culprite to  pronounce
judgment on the. Why?

Mr. Speakei': Next question,

Pollution of Jamuna Water

. +
{Shri Hari Vishnu Kamath:
*216.{ Shri D. N. Tiwary:
| Shri Bishwanath Roy:

Will the Minister of Health be
pleased to refer to the reply given
1o Starred Question No. 1221 on the
©th May, 1965 and state:

(a) whether the findings and con-
clusions of the Committee appointed
40 enquire into the causes of pollu-
tion of Jamuna water have since
been considered by Government; and

{b) if so, with what result?

The Deputy Minister in the Minis-
try of Health (Shri P. S, Naskar):
{a) Yes, Sir. o

(b) Appropriate action is being
taken by the different authorities con-
cerned, on all the recommendations.

Shri Hari Vishnu Kamath: Consider-
ing that the dreaded month of
September when, God forbid, a
swollen Jamuna may burst her banks
and play havoe with the life and pro-
perty of the people, is fast approach-
ing, is the minister in a position to
firmly and categorically state that
drinking water in New Delhi and
Delhi will not then get contaminated
and the citizens of the metropolis will
not have to quench their thirst with
joint water and sewage?

Shri P. S. Naskar:
opinion.

It is a matter of

Mr. Speaker: What about fhe first
part, whether there is any hope that
Delhi and New Delhi might get pure
water?

Shri P. S. Naskar: The other day I
had a discussion on this point with the
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Chairman of the Water-supply and
Sewage.  Disposal Board, Dr. Roshan
Lal. He assuréd me that so far there
is no chance of pollution as occuwr-
red last year. Immediate action on
the recommendations of the committee
has been taken like putting a bund
on the Najafgarh nullah, Badli dam
and all that. Appropriate action has
been taken. So far no such incident
has happened.

Shri Kapur Singh: Why is this
House being treated so lightly like
this? Every day we are getting pol-
luted water in our houses and we are
being told that there is no chance of
pollutipn.

Shri Harl Vishnu Kamath: He said,
there is no chance. He means, I hope
there is no danger or apprehension?
(Interruptions).

Shri Bhagwat Jha Azad: You know
it better, Sir, how polluted water is
supplied to us every day in our
homes. Is the minister justified in
saying like this? ’

Shri Kapur Singh: You must direct
the treasury benches not to speak
with this irresponsibility (Interrup-
tions).

The Minister of Health (Dr. Sushila
Nayar): I.can very well appreciate
the anxiety and indignation of hon.
Members because the water-supply
situation has caused inconvenience...

Shri Hari Vishnu Kamath: Not mere
inconvenience, but disease and death.

Mr. Speaker: It is not the anxiety,
but the anger and rage that we have
to suffer here.

Dr. Sushila Nayar: I used the word
‘indignation' also, Sir. So far as the
purity of the water that we supply
in the taps is concerned, even the
foreign experts that have come have
said, and Dr. Taylor's report also un-

equivocally  says....(Interruptions),
May I request hon. Memberg to
patiently hear the gnswer? I seek

your protection, Sir, against this type
of interruptions.





